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Uttarakhand Pollution Control Board

Gauradevi Paryavaran Bhawan
46-8, I.T. Park, Sahastradhara Road,

Dehradun (Uttarakhand)

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

Factual and Action Taken Report in compliance of order dated 18.05.2022

passed by the Hon'ble National Green Tribunal in the matter of Original
Application No. 353 of 2022 titled "Kartik Sharma Versus State of
Uttarakhand".
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Factual and Action Taken Report

In the matter of

Original Application No. 353 of 2022

In the matter of:

.. Applicant

Versus

State of Uttarakhand Respondent

I. BACK GOROUND

1. That, the Hon'ble National Green Tribunal, Principal Bench, New
Delhi, in the matter of O.A. No. 353 of 2022, Kartik Sharna Versus

State of Uttarakhand issued infer alia followrne directions on
't8.05.2022:

xxx ..xxx

3. Accordingly, ue direct a joint Committee of CPCB, State PCB,

Distict Magistrate, Dehradun and State Wetland Authority toith

State PCB being the nodal agency to ascertain facts and take remedial

action in 2 coordination urith concerned authorities. The factunl and

action taken report may be fled uith the Tibunal rrithin tuto months

by e-mail at judicial-ngt@goa.in preferably in the form of searchable

PDF/ OCR Support PDF and not in the form of lmage PDF.

xxx

2. In compliance of order passed by the Hon'ble National Green

Tribunal, Principal Bench, New Delhi on dated 18.05.2022, the Joint

Committee has undertaken inspection of the area in question on
'1,3.07.2022. Following officials of the Joint Committee were part of the

inspection:

I

Kartik Sharma

}\',
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i) Dr. Davendra Kumar Soni, Additional Director, Central

Pollution Control Board, Regional Directorate, Lucknow.

ii) Shri Naresh Chandra Durgapal, Sub-District Magistrate,

Mussoorie, Dehradun.

iii) Shri P.K. Joshi, Environment Engineer, Uttarakhand Pollution

Control Board, Dehradun (a representative of State Wetland

Authority).

iv) Shri Anurag Negi, Assistant Environment Engineer,

Uttarakhand Pollution Control Board, Dehradun.

I. OBSERVATION OF THE JOINT COMMITTEE

The Inspection report of the Joint Committee with Annexures is

enclosed as Annexure-1. Observations of the Joint Committee are as

follows: -

As per the inspection report:

1. The ma;'or water resources for the supply in the city or lake is

natural water springs emanating from different points in the hilly

areas. These water springs are being taped and supplied by the

Jal sansthan to their consumers that is domestic (urban area) as

well as commercial purpose (hotels and other commercial

activities).

2. Mussoorie lake is man-made picnic spot at 6 km from Mussoorie

on Dehradun-Mussoorie road, which is developed and

maintained by Nagar Palika Parishad, Mussoorie.

3. No water extraction point in the Mussoorie lake has been seen by

the Joint Committee, which could be potential use for the

commercial establishment, such as hotels etc.

4. As per the joint committee report, two major hotels, having more

than 10 rooms capacity, were inspected by joint committee team.

Hotel Jaypee Residency Manor, Barloganj having 135 rooms

<4 1V 11
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capacity. Hotel is having 02 number of water connection from Jal

Sansthan. As per inspection report, total water received (during

April -May month) is 45.6 KLD and additional (average 1.6 KLD)

is fetched from tankers from natural water spring during night

hours to avoid traffic congestion.

5. Hotel Savoy, Library Bazar, Mussoorie, having L10 rooms

capacity, was also inspected by the Joint Committee. Hotel is

average water received (during April -May month) is 30 KLD

and additional water is fetched from tankers from natural water

spring during night hours to avoid traffic congestion.

6. As per joint committee report four water sample were collected

from different locations viz. 1,. U/S of Dhobighat,2. D/S of

Dhobigha! 3. Inlet of Mussoorie lake, and 4. Outlet of Mussoorie

lake. With respect to water quality criteria, sample no. 1,,2 and 4

were found under Class "D" and sample no.3 was found under

Class "C".

U. CONCLUSION

As per inspection report of the Joint Committee, there is no water

extraction point in the Mussoorie lake has been seen which could

be the potential use for the commercial establishment such as

hotels etc., however, stream water is being tapped by

Uttarakhand Jal Sansthan to their consumers that is domestic

(Urban area) as well as commercial purposes (hotel and other

commercial activities).

******************)t****

<4
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5Report of

Joint committee in case of OA NO 353/2022 in the mattcr of

Kartik Sharma Vs Strte of Uttarakhand

ln pursuance of Hon'ble NGT Order Dated l8l05l22 in case of O.A no.35312022

in the matter of Kartik Sharrna Vs State of Uttarakhand a joint committee constituted

comprising representative of State Pollution Control Boand, Central Pollution Control

Board (CPCB) and representative of District Magistrate, Dehradun and State Wetland

Authority.

The Uttarakhand Pollution Control Board designated as Nodal agency to

ascertain facts and take remedial action in coordination with concern authorities.

Accordingly, the nodal agency Uttarakhand Pollution Control Board has

requested to all concern deparment, vide there letter no UKPCB/HO/GEN- I 83-

568/20221292 dated 28/5122, for seeking their nomination for investigatiotr in the matter

of the concem of Hon'ble NGT's order dated 18105122.

Consequently, a Joint committee has being formulated constituted following

members of designated organization:-

The meeting was attended by the following mernben

oA NO 353/2022

o Dr- Davendra Kumar Soni, Scientist '8" (Additional Director), Regional

Directorate, Central Pollution Control Board Lucknow

r ShriPradeep KumarJoshi, Environment Engineer, UKPCB/Representative of
State Wetland Authority

o Shri Naresh Chand Durgapal, SDM(Representative of DM)

r Shri Anurag Negi, Assistant Environment Engineer, UKPCB (Nodal Officer)

After receiving the confirmation of nomination of concem organization ameeting

was convened on July 12 -2022 at HeadOfTice, ,lGB Gaura Devi Bhawan, IT Parlq

Dehradun, Uttarakhand.

o Dr Davendra Kumar Soni, Scientist "E" (Additional Director), Regional

Directorate,Central Pollution Control Board Lucknow

o ShriPradeep KumarJoshi, Environment Engineer, UKPCB/Representative of
State Wetland Authority

r Shri Anurag Negi, Assistant Environment Engineer, UKPCB (Nodal Officer)

Page 1 of 14
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6
a Shri Ravindra Puadir, Scientifrc Assisant, Representative of the Regional

Officer, UKPCB, Regional Office, Dehradun.

During the meeting the following points has being discussed in consideration of

honorable NGT order dated, l8l5l2o22 to find the facts as applicant has raised regarding

unregulated drawl of water from Mussoorie lake having potential or damage to the lake,

where in violators indicates hotel Jalpee Residency, Mussoorie and others.

A) What are the major water sources for the water supply to the urban area

including hotels?

B) Present status of Mussoorie Lake with respect to major source of water, its

water quality status, activities being performed in lake area.

C) Role of Jal Sasthanin this matter in Mussoorie.

D) To frnd out the factual position of the grievance of applicant as per the direction

of Hon'ble NGT.

E) Remedial action taken by / required by regulator.

F) The inspection by the Joint Committee will be made in the relevant area during

July l3l7/22- l4/7D2.

Fig.l:Team member the Joitrt lnspection committee

Page 2 of 14
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Field visit and observation of the Joint Committee During July 13-14 - 2O22

A) Status of water resources in Mussoorie during the visit: - It was found that the

rnajor water resources for the supply in the city or lake is nafural water springs

emanating from different poins in the hilly area. These water springs are being

tap@ and supplied by the Jal Sansthan to their consumer that is domestic (Urban

Area) as well as commercial purpose (hotels and other commercial activities).' As

per the discussion had with representative of Jal Sansthan Mr. Abhay Bhandari

(Asst. Engineer), Mr. Abhay Singh Tirthwal(J.E), all the hotels are having water

connection to fulfill their regular water requirements in normal days. The

committee has verified some of the water bill, which was raised by Jal Sansthan

and paid by hotels, which are enclosed for reference. (Annerure.l)

B) As the prime matter of concern of the complainant is "Mussoorie Lake" which is

mailnade ard is being developed and maintained by the Nagar Palika Parishad,

Mussoorie. Mussoorie Lake is newly developed picnic spot located at 6 km from

Mussoorie on Dehradun-Mussoorie Road The Mussoorie Lake get water form

natural water spring of the nearby hill, which is passing through Dhobi Ghat. The

Mussoorie t ake is being used as aesthetic scenic beauty as well as amusement

activities for the children as well as tourists.'

riffiqqilt{
EFR

Fig. 2: Main Gate of Mussoorie Lake

Pate 3 of 14
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I

Fig. 3: Bird Eye View of Mussoorie Lake

In Dhobi Ghat approximately 5G60 families are habituating on the either

bank of the water spring in this hilly area. All of them are engaged in the washing

of clothes for commercial purpose. During discussion with the p€ople around that

they get clothes mostly from the hotelV hospitals. They are not well organized and

the wast€water generated from washing activities being directly discharged into

the continuous flowing water spring which further goes to different hotel

industries, commercial establishment and Mussoorie Lake. In the upstream of

Dhobi Ghat water has been tapped by the Jal $ansthan, which they are using for

the supplying in the urban areas, which includes hotels and other commercial

activities. The seepage form this point goes downstream and used by the

washerman, tapping by the tankers and rest water goes to Mussoorie Lake and

Bhatta fall. Detailed flow diagram of water feeding system in Mussoorie lake is

given as under with relevant photographs.

oA NO 353/2022
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9
Water Feeding System in Missouri Lake

Seepege

Passes through Dhobi
Ghat & Washerman uses water for
washing clothes for commercial
purpose

I

Seepage

I

Mussoorie-Dehradun State way

by Nagar Palika Parishad,

Mussoorie

Outlet goes to Bhrtta Fall

, No metering systern insralled il this waler sprirrg.

lfater straaion is tot reguleted by er! aurhoriv

Natural Water Spring

Tapped by Jal Sansthan for
tap water supply to urban

Tapped water for tanker

feeding for hotel & other

commercial estahlishment

oA NO 3s3/2022
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Fig.5: Tapped water for tanker feeding for hotel &other commercial establishment

Fig. 6 :Inlet of Mussoorie Lake

oA NO 353/2022
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Fig.7:Excess water Bypass & goes to Bhatta Fall (Outlet of Mussoorie Lake)

No water extraction point in the Mussoorie Lake has been seen by the Joint

Committee, which could be the potential use for the commercial

establishment such as by hotels etc.

C) Operation and maintenance of the water supply by the Jal Sansthan rn

Mussoorie is being carried out by tapping of different natural water springs&

extradion of ground water to the local urban area, which includes

commercial establishments.

D) To ascertain the facts as applicant has raised in their grievances that hotels

are withdrawing the water from Mussoorie [.ake to firlfill their requirements,

some of the hotels which are having more than lfl) rooms capacity and

operating in Mussoorie area has been visited by the Joint Commiffee to see

their water management system they have adopted.

Page 8 of 14
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oA NO 3s3/2022

(l) Hotel The Savoy, Library Bazar Gendhi Chowk Post Savoy,

Musmorie, Uttarakhand
r Room Capacity - I l0 Rooms (as per the Consent granted by UKPCB)

. Total Water connection from Jal Sansthan - 12

o Receives approximately 30 KLD (average) of water during month of April

-May 2022 (Data is based on the April -May Bill raised by Jal Sasthan)

o Additional water requirements during the peak periods the hotel

management take water from the natural water spring using water tankers,

during night hours (10:00 PM to 5:0O AM) to avoid traffic congestion.

? It was informed by the hotel management that during month of April-May

approximately 56 KLD water they consume from the natural water springs

which is located on the Dehradun-Mussoorie State Highway.

o The wastewater generated by the different activities by the hotel is being

treated by the existing Sewage Treatment Plant (STP) of 80 KLD Capacity

as well as Effluent Treatrnent Plant (ETP) of l0 KLD Capacity. The quality

of water outlet of these treatment facilities as per the analysis report

provided by the hotel complying with the prescribes norms.

o It was informed that the treated waste water is being used for horticulture

activities within the premises.

Page 9 of 14
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Fig. no. E:ETP ofSavoy Hotel

Fig no.9 : STP of Savoy Hotel
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(2)M/s Jaypee Residency Manor Near St Georges Collage,
Barlowganj, Mussoorie

o Room capacity - 135 number (as per the Consent granted by UKPCB)

o Total Water connection from Jal Sansthan - 02

r Total water received during April-May,2O22 as per the bill raised by the

Jal Sansthan -45.6 KLD (Average)

. Additional water fetch through water tanker - l.6KLD (Average). They are

meeting out their additional requirement through water tanker, which they

fetch from the natural water spring near Mussoorie Lake as other hotels or

commercial establishments practices. The collection of additional water is

carried out form the natural water springs during night hours (10:00pm to

5:00am) as per direction of local administration to avoid traffic congestion

as the water extraction point is on the Dehradun-Mussoorie State Highway.

o Sewage Treatment Plant (STP) for the treatment of the Sewage generated in

the hotel - I IOKLD, Eflluent Treatment Plant (ETP) for the treatment of

laundry- I2KLD

oA NO 3s3/2022

Fig. 1l: STP in Jaypee Residency Manor
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I'rg. 12; ETP in Jaypee Residency Manor

r As per the analysis repod provided by the hotel for the treated waste water,

which is being used for horticulture purpose all the prescribed parameters,

were found well in the prescribed norms.

. The Hotel is surrormded by the residential are4 it seems the

treated/untreated waste water is not being discharged by the hotel in the

surrounding water bodies. In this regard, State Pollution Control Board not

found any public complaint in ttre recent past.

o As per available log book with the hotel 3540 KLD treated waste water

generated from treatment facility, which is being used for horticulture

within the premises (approx. 6-acre area out of9-acre land)

oA NO j53/2022
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Fig. l0: Green Belt developed byJaypee Residency Manor

. During the site visit by the Joint Committee, no clear-cut evidence could

trace out which can make responsible the hotel for polluting the Mussoorie

Lake.

!) As the complainant raised the issue of environmental function performed by

lake, recharge of ground water aquifer, habited to aquatic and semi-aquatic

plants and animats and quality of water etc. the Joint Committee visited the

site and collected water samples from different locations of water spring and

Mussoorie [^ake to find out the factual position. These water samples are

being analysis in Uttarakhand Pollution Control Board laboratory. The report

and observations will be zubmitted in due course of time.

F) The detail study of environmental function performed by lake, recharge of

ground water aquifer, habited to aquatic aod semi-aquatic plants and animals

is specialized task and required expert/speciali2sd dssignated organization

such as Limnologist/Lake Conservation Dept., Ground Water Board etc. The

specialist of the subject concemed/departrnent of the area concemed may be

involved/engaged in this investigation to ascertain the factual position of

Page 1:l of 14
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1BMussoorie L,ake in Mussoorie in case Hon able NGT feel necessary

considering the interim report submitted by Joint Committee

G) As per the information available in Uttarakhand Pollution Control Board

thetotal number of hotels is 282 of different categories that is Red, Orange

andGreen, operating in Mussoorie. Categorization is made based on the

number of rooms of hotel being operated. The status of these hotels with

respect to theirregulatory requirement is annexed for reference

(AnnexureNo 2).TheUttarakhand Pollution Control Board required to have

strict vigil over thewater quality management being practice by hotels to

avoid deterioration of environrnental conditionsnearby water resources. They

also required to prepare an inventory ofuotential water resources, which are

being used for commercial purposes, in coordination with Jal Sansthan and

Urban t ocal Bodies in this area to ensuresustainable water resource

management.

II) Regarding washing activities at commercial level by the washerman in

Dhobi Ghat, the local urban body required to regulate vs65hing activities as

per the establish norms to avoid further deterioration the water quality of the

natural water spring, in coordination with Jal Sansthan, Wetland

development authority & State Pollution Control Board.

yW

(Anurag Negi)

Assistent Environment Engineer

Durgepal) SDM

oA NO 3s3/2O22

(P.K

Environm€nt Ennneer

4r'-4'b
(Dr. Davendre Kumrr Soni)

Additionel Director (CRCB,RD LKO)
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qr<r-72 (s) 1<) t {d,td frq t q{te .rO H<<ftft qcfl Eq+ crrd ft{r ffi *Rftw qr<r t v< {qtq-r Friftr ftcr qr {rtn t r

2.qr { Ecr( {( Ee {drq i6 Ehfr cqk 10 Ecr< {-.( rfr{IE tTqq rvir t scr tq{ v( a afrrfi 30 Q-{ t rriFtn $r6rn 6(i q( l0 rfurf fi qz

rc{qr{{rFrs{{-dr;qtrftrtcf,iI$rdrirs,AffFqRiF-q<d{frtftt1.5o{RrriqIfrf,<r*€q<t<'ftqrqarnt

\J

https://ujsbill.uk.gov.in/auth/Onlino_PaymenVbill_detail.aspx?bill_nc=2022'2t4'k2lMU13MU[r03M591010E07487&cc_id=27&cons-code=MU13M... 1/1

q{ {q / fi-{( {frz / fr*< {tqq tw / i[6T KrrT {cr

Click To l'rint
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7112122. 5:52 PM Bill Detail

{{frq:ri!r

sr?qGq{I(-)

gekftfta+

2022l4/MUl 9MUM03M59t01 0808578

't3-06-2022

04t2022* O5t2o22

30-06-2022

o't-o7-2022

High Head/NonDomestic/20 MM

/*r. 2rg((l{qus STE Tr€STI;t

wq{q/+fl qft.l fl-+<futq-{ {t6/liiTRrEET qc6

scfr€r{qr: MUl gMuMo3M5gtor ototurr Ro*.
qirrd@r/{*Irden: SSB3B/1000 ft-qfr{iF:

'ft/ffi: fr;qtlqsr6fto79 Q-q rr<fu:

*rqr<rqed+,1q,1 tqftft:
ffi<rftft:
i*mffM:

T{ ;ET ;ITIT

q{ TaI

fffld+s{nfu{'T
+.'' ft.r,{r

rrq qirr

e€'.{r+++sffrrfiI

ft-aqrfa

Tfqr{qiT

frFirr rr y{,rt: q-{fra- qrR-d -Cf{fr /16sooo

iqE-{ {r G-rfi A-qrur

tcti'
18348.00

0.00

0.00

0.00

0.00

0.00

'r&x8

Trdrq#Rrft
,TTTi'I TT ilq

ffi-

qqslq ?rfirfaI6rft{$r
ffi;FInTrI 6q++

wEqlq vq Tq 0.00

rlqlr {-+< dq}filrfta q6 g.9g

Erca)'T *-,-' furrcr o.oo

rqrlq 3r;q qirr O.OO

0

0.00

17146

Tqftq5r $ra.rl ft.qrrTqr t gmrr u-<-<rfir

E.E Mussoorie +"**rrt ia< 6,r rrq

17146.00

Mussoorie Division Office

rrs rrftzm,t frq F{Ft{ 'ffir,ffi qfla;arl natq '{ftq?dr I {Er+d',rf.l-+;ir

:]?P]ITTg JFT qEdIFT

<te :

LEi+r +fi Tr $rffi tc frft nr qqrq r-r t {{qr Etr{irc (vtT( rin qq rq(!r qi *r< q<qr qfrfr*r, 1975) c-{tc-{ qi syr<(!r qa{r, 2002 fr
EK-72 (6) (q) t q-<rrk R-q t fltfr Tfr ffi<d Fft qtr{T E€t c{cr A-fl ffi afrft€ (fir + {q d+{d EQR-( fr< w srcr t r

2.qrnc ccrI ct qu ardr-q rA A'fr qqt( 10 f{R +s{ !Gqr( tT{< Eqi i sE{ t{s v( I qQ-r'dc a0 Q-{ * {6|i{ $rdri r.i (( 'to rhrrt ff q.
qfi{q Efirffr y{ {{{q frfi r}{trwnrtrrrrr'<tffF{fitifrqqfifrtfrt 1.5o rfr{-( {IRn < t Eqq {q'ftqr q+{r r

L' ( lick 'ib l'rrnt

htpsr/ujsbill.uk.gov.in/auth/Onlin€_Paymenubill_d€tail.aspx?bilLno=2g22o/.214ok2fr'1u19MUM03M591010808578&cc_id=27&cons_cod6=MU 19M... 1/'l
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7112122,5146 PM Bill Derail

22frI(fcfo3 El-qf T[€qT{

qq {F{ / ft{r {ftd I *+< {frr< gq / qc wrq {w,

Bq+ffirliqr:

ci?r d6qr / {?irrr {Tq41

,.ffrffi:
q-ag ;rzr{

17-Jun-03

MU13MUMo3M59to1o8o7474 ft{ do :

SSB1/1000 ftq friq :

++qt/ R-{T{ft'
?qftft:

E=A<{frft:

dfr-qtffffi.

2022t 4 tMU 1 3MUM03M59t0 1 0807474

13-06-2022

o4t2o22l O5l2o22

3046-2022

0147-2022

High Head/NonDomestic/25 MM

ffiiq rr r+;rr' i-q-q-q- qlft-{ -Crrfr r/oo0o

eq Aq rrfrtr{A-flur
r1.6:61;rpr b-T+t

T{Tq 17301.00

+<{+firfu {q o.oo

+zz fu'.rfi o.0o

r;q qiq 0.00

C€-.{r€ +{ + nflq} o.oo

ftqq gtq 0.00

Tf{Ii {irT 17301

ffiq-

qEsls el-firft]6.rR-flur

q{?fi;tTr1 6C}it
:rqpiq rc rtrq O.OO

r+ftq ft<r i*rrlpfu efd o.O0

rq+q frzr fu.rqr o.oo

3rqelrr q;q qirr O.OO

q-{*q ci?r

qsrtqfiG)
0

0.00

?r{ t{ ftfu ild(-) 465.00 gct+ftfta-+

g.161-4ftftfft refra ar gr-66 6qrllt; 1fra-rt rr{rflrl

STTqT;F'I nTrT E.E Mussoorie q',**qH ifz{ T,r Trq

16836

16836.00

Mussoorie Division Office

rrm -,reffzr{,/ fuq Fifrd

fra:
t.r+fi+dn ET{r{ t{frfr T fi{q r{ t a-qqr <ddT{ (s-6r{xtrr{c (r{{!rqifrT( qrsr qfrftrn, i975) {-{T(iqiscr<er qal', 2002 ff
srq-72 to (!t) t {<rfr ftc + <{tt:I0 ffi({ fr& {cfi s(} qyrrn A-fi ffi qRftF qr{I t Tqri+d{ HG- frqr qr(f,-fit I

2.Aiim xtm q( qz qltrq rfi Afi {ctd 10 fqR +.{ sRTr6 tTcq lrd t sq{ tq6 qr A cfuf,rr 30 ft-i + {dfir $rdli t.ct q{ 10 ffill( ff qz

req< rrrRr r< rgr< ffi rtlrrr nrrrn a ri ff F{fr t frc< fifr t frt t.5o cftc'{ rtfttr <{ t A-{q gs'frlr qrirrr 
r

tJ
Click To Print

https://ujsbill.uk.gov.in/auth/Online_Paymenubill_detail.aspx?bill_no=2022%2t4%2tMu13MUM03M591010807474&cc_id=27&cons-code=MU 13M. .. 1/1

3rFlgnff 3{ftT; Ed{q qftq<r I s-erq-+'qftq<r

rarrgug qq +Eqt{
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7112122,5147 PM Bill Detail

23s((rcIus crat Tr€fi{

qfr qq / fi-{( {ft{ / *+< {qttr{ trs' / q{ HEq tq,

sc*ffrdqr:
qiqri@r/q+{r{@r

fr7ffi:
mrs gtzq

17-Jun-03

ftFirT TJ Tr;r-. iErr{- qrF-{."trr{ /jSOOoO

aqGq+rfrwilE-fiq
r54 rrit nTq 6q+ +

* T;o 25833.00

{-{{{qtdflrfucJ.{ 0.00

fi--.. fti.rqr 0.00

-rrq qiq 0.00

fu-dr+t+{ff{Tiri 0.00

fi-q€ e.lq o.oo

{{Tr{ qiT 20833

Ez tc ftft il6(-) 1319.00

'q]TTr{+Fqft

MU 13MUM03M591010807489 ftq do :

SSBZ1000 R-q fr{iT :

,l+s( / R-q grqfu 
:

?qfrft:

ffi<{ftft:
{+qnffffi

2022 4l MV 13MUM03M59t0'r 0807489

13-06-2022

o4t2o22l O5t2o22

30-06-2022

01-07 -2022

High Head/NonDomestid25 MM

ffi-

emqtq r;r<rfq'r+-rft-+rq

q?il[TqTq 6T++

rarlc u'r qq 0.00

*Eelq *+r{*q-fl{fu ry6 o.oo

rqrlq +e- fr-{rfi 0.00

rqelq q-q qirT 0.oo

sq ftq sr --qrr4r4 ftqr rrqr fi

E.E Mussoorie

3ntrft&<-r

Trtr{ a-+nfrl

+'i+qn iz< Tr <rq

24514.OO

Mussoorie Oivision Office

0

0.00

24514

,TTqT T;T iTq

rrrq qgizr+,1ftqftft'd -qFlrnff 'lrfhr;Trl T.Tr.q'qfrr+;m I rar++; :rfu+;ar

r.+rralrg q.T riTqr{

*a:
i.rAT +qf, rI lrnr{ t{ ftff rr qccc f,< t T{yr iffiltc (rfi( rtn qc {tfiq qt *T( qr(I afuFtT{, 1975) T{tFi q'i sqrd{lr {t{r, 2oo2 ff
Era-72 (i) (!) *{ td ftq t crfo 116 H!|-{ frfr {q!T s(t c{rR n-{r ffi aRfrcr {T{r t cq {+f{ Hftr ftcr w (Tin t r

2.{iiFr lrtm 
'r( 

q" q{q-iT ifr a,ft {qt(r i0 Eqrt +.{ xfrqTt +{cq trn + sT(t{f,cIf {frTirc a0 ft-{ + c-iI'td llRnr rA v( 10 cRrr( ff Sc
w<tqrrr<rftrr<q-drqfr,ftrtrtrg.rrr<lr<ifiFffiiF-{<e.l&tfrt1.50qft{RrqIftT<<*Ecq{trfrxltttnr

\J ('liek 'lir l'r int

https://ujsbill.uk.gov.in/auth/Online_Paymenubill_detail.aspx?bill_n o=2022o/a214yo2fMu13MUM03M591010807489&cc-id=27&cons-code=MU 13M.. '1l1

q-{is ciT

{srtqfic)
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7112122,5.47 PM Bill Detail

-Z
Gl-(rG[ug sl-{ Tl-FuTl"t

+

w{ {q / +{t cftc 7 fi-aq i{+s{ {ffi / srir Klq Uffi

sc*ffr{qr: MUl3MuMo3Msgtor oaorota h-* '

ciT dqr / frdrrr {@r : SSB1 8/1000 Fq ft+is; :

frtffi: tiFiqerqtet I E-qlrqB:

r<rc drze qrE+fr rgrt (+drtdr 42 1 9) tq ftE :

ft=iq+ftft:

19-Sep-03 +iqls{ff*!ft

20221 4 IMU 1 3MUM03M59t01 0807488

13-06-2022

041202210512022

30-06-2022

01-07-2022

High Head/NonDomestic/1 5 MM

ffiirr +,r r+:,rr: tqrq- qrR-r qtTd /255ooo

tqft-c+lGR{E-{<or
rr{ :Ft (TrI Fqt t
s-q {'q 21446.00

*+<dd-s{pfu{.{ o.oo

{-r{ ft{rqr o.oo

3rq qirr 0.00

E{qr;rg+fiff{Tfe} 0.00

ft+q plq O.OO

TtcIT{itT 21446

qqqlE q-firf,ql 6.rE-flur

rftrfit?TTq TrCt+

r<rlv qc qaq o.oo

rq+'r fi-+< d*sflsfu {"s 0.00

rcftq+rrft{rqr o.oo

36elq q-;q qirl O.OO

qe*s qirT

qsrt qcrg)

0

0.00

;52 t+ ftfu r+1-1 19oo.oo gnkR&r+

Uq-drqff frrft {rR-ofi 5q-666qrrqr6 t'rtnu<rfor

QIRIT fi irrT E.E Mussoorie q'fuqr< frr< qr a-rq

19546

19546.00

Mussoorie Division Office

rrqq -srsflzr{,/ fiq FIF-{ erBrrrff qftq-fl1 q-,T{q -qft+.ar I rrrq{ 3rft-q;il

TrTl-FaEg sd EiEqrfr

ate :

1.r+tr +{tr Tr tlrdri t{ Rft r+ rcf,{ {< i {qcr str{irrq (str( !i{r q-q (!q-q qt *rr q<sr qfrftre, 1s75) qta-n g|i scrd<lr qArI, 2m2 *
sm-72 ttr) (q) * c<Fi{ ftc + rrffr lrff ffifi Rft qq-{r sq+ cr{rd A-{r ffrfr <frft< grt * rc {t.{{ HQ-{ frcr qr (d-{I t I

2.{iiFT crm y{ ?z {drq {6 dfr qqtc 10 EqR +r< cfrqr{ t{q-{ qc-d t ss( tlr r< { a&rrrr so ft-r t {<rFd 1rrdri 6<i v{ 10 afrrn ff 6e

fr,h r+{++r n rrrtrr<ifftr{frtF-qE ffifu+ Ri 1.5o cft{rd qrRE <{ t €-{q {+ f{cr qrt n r

Click To Print
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ffi.s-
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7112122.5.48 PM Bill Delail

2og(U{gug ETfi {l-€gtT{

wfr {q / fr+< qfu I fi-+< dqtw tq / qnT Rr{ t6

sqlr}ffr dcn :

qirT riwr / d+.r icr :

ff/ffi:
scm*.qqrg+ftT{t-t

MU13MUMo3Msgtol o8oz487 ftq {o :

ssB 1 A,/ t ooo ftq R-<i+ :

t*Gt{ crqt€r I h-q gr*& 
:

*qRft:

ffirtRft:
itqtffffi:

202U4 IMU 1 3MUM03M59t0 1 0807487

13-06-2022

o4tzo2z* o5t2o2z

30-06-2022

01-07-2022

High Head/NonDomestic/1 5 MM17-Aug-06

ffiin 6; 9a5r. !rq-6q- qrft-{ -+{d 
/27OOOO tr{T-

qq+q ?r+<rfe'rfirft-{rur

T{:[',t;ITrI xqq+

rar'Ir a-< 5< 0.00

*ce]'T fi-+< d+frflefte ry+ o.oo

rqrtq fi-z-r frrr{I 0.00

r+rlq rq qiq o.oo

q-qfrq cilT

{qrtrrt1-)

Ez ?c ftft Td(-) 2o17.oo grkftfte+ 20593

Trdf{ftftrft =q 
ftq 6r .t.ra-rl ft:,qr rqr I T'rirr+ ?r+nfrl

eITqT ir.r IFI E.E Mussoorie +:,*+rf< rirt q-;r <rq

0

0.00

20593.00

Mussoorie Division Office

rpqq a,t2rfl E-q fiFr{ qft)cnff qftq-<rl rc-+fi qftq-.m I rr.rrr+ qftq-;m

Tfr.fiq!-g q{ {qra

ata:

i.T&T {-cr rr trfi{ t{ ftft(tr {{{c r( i tr{cr q-trdw G- ( ctrI q( (Eq'or qi *c< q{Er a&ft{rr, 1975) T{Iqigt vcrd(lr {t{r.2002 ff
ql{r-72(n)(()tc-d,t{Ry*(dt&T0ffia-{Rftrqcrs(+cqtrdn-iIffieftft<qrntv<ri*r-<Hftifrtrqrt$'tt

2.{a'rr ycr{ r{ qz +fr{ {6 &fr tn 10 (cr{ {-.( rftqrt tq-qc r.rtr t sr( t{T T{ t {Erfi 30 R-{ + c-<rfn $rdrn 6{i T{ 10 rftd-( + E
cq{q Er<Rr rt q-dq-{ 1}rff rtcrrrgrrrrardffRcRtftd< d{&t frt 1.50 rRrrn rtftT<tt A-q<{6'fiftvrtfi |

\J C'lick To I'rint

tqkETrftffdE-fl{ur
rR;r;r;ITrI 6qt t
*T* 22610.00

+fid+ir{/efu{q o.oo

+.. fu.rqr o.oo

q-q qirr 0.00

EF,rF{g +d + {rF{ o.oo

ftqra rJq O.OO

TdqmciT 22610

https://ujsbi[.uk.gov.in/aurh/Ontin€_PaymenVbill_detail.aspx?bill-n o=2022ok214%2fMu13MUMO3M59lO1O8O74E7&cc-id=27&cons code=MU13M 1/1
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Eill oetail

26g( {qus srq Tr€sTT{

wq {q / +fi eftd I #+< ri*wr tq / qq (arq qq'

sr*ffrdsr:
qiTdqr/d+{d@r

fr7ffi:
lr<rqEt-{

MU13MUM03M591010807502 ftq dO :

SSB3/1000 fi-q R-{k ;

++fi/ Eqq-{h':

*qftft:
h=i€ftft.
dqls{ffffi

202U 4tMU'.t 3MUM03M59t01 0807502

13-06-2022

04/20221O5t2022

30-06-2022

01-07-2022

High Head/NonDomestic/20 MM17-Jun-03

ffiirr {ir rt.rr: +T ,r- qrft-d 3llqfr /1 10ooo trrn

eqGq{Tft-fif,ft-flq
r11 r ;ITrt -c+ +
Tq Trq '14O82.O0

fi-fi {q}d{/rflz ,J,{ 0.00

fi--" fti.rqr O.OO

-ir;q qirr 0.00

fu'.rmg+{ffrrlrl 0.oo

ftaqs.gr6 o.oo

q+qli{i?T 14082

qz tc frlrr T{1-y 776.00

T.r{r<frF.rft
9IT€T fi TTq

er+qlrq trflrf{Ys.rE-fisr
q-? :F,T ?TTT FTq q

-{e}q a-q 1oq o.oo

mcls fi-{( d+c-flcftc {i+ o.oo

reiq fi-er ft{rqr o.oo

rq+q{.qqfu 0.00

{{frsqiT
q(crtilfiG)

gctrR&a-+

0

0.00

'13306

sq ft( Tr T{rdri F;{r .rqr 3 5.rrrt a-+trflet

E.E Mussoorie +:,furra trr r;r <rq

13306.00

Mussoorie Division Off ce

zrrq -srrftar+l E-q ftftd qFlcnfr 3TftT-Trl d,T{,E -qft-c;m I rerr+ qftr<r

s6fiq!-sqqq-qr{

ia:
i.r&tr +cr rr $rffi tq frfr (tr q{rq fi t {ircr s6{iTq (str{ stn c-q rtc'{q qi +{( qrsr {frfrTd, 1975) {.{t!-i qi scrd(lr crtn, 2oo2 fr
fia-72 (O (t) t {iI.tlI ftc * wi6 lT* ffiF{ Rfr qq-{T sqi qcsrd a-{r ffi eftftw qrir * w ri*w Fr}E-c ftcr qr qnr t r

2.aFtirrr xlTR v( Ez {Iqq if Afi {qtd 10 6cR #.{ rRcr{ tTc{ <.rir t 3q( im qr E qftr<rc a0 ft{ t a-<,[.d nmn r<i w t0 yfr{'(r ff ge
qq{q rr<rftr rr rdrq t fr rt{trTr $rfi{ 

" 
n iffRfttEqq{{fu+fr} 1.5o cftrriT crfrn {< + €-dF gti'ftcr qlt,rl r

L, C[ck To Print

httpsJ/ujsbil.uk.gov.in/auth/Online_PaymenVbill_detail.aspr?bill-n o=2022%214'h21MU13MUM03M591010E07502&cc-id=27&cons-code=MU 13M 1i1

7112122.5t49 PM

34

233



7112122.5153 PM Bill Detail

r4&. 27g((qus srFt Tfejil"t

s-q {q / frfi {fu / *+< {*w ti6 / iiltT trrrT tE[

sr*frr{Efi: MU19MUMo3M59to1oEoB576frqrn.

qiqdrqr/{+qri@T: SSB3C/1000 B-qfr{i-d:

*/cffi: +.{r.tqqrofro/o ffqarqFJ:

eteer+rqqBntq(ft ?qfrfu:

ffi<<ftft'
.i'i-q-nffM

2022t4tMU 1 9MUM03M59t0 1 0808576

13-06-2022

04t202210512022

30-06-2022

01-07-2022

High Head/NonOomestic/20 MM

ffii.r +:r r+rr: +TT.r- qrR-d .+{fr 
/165000

eqEq+rE-6(E-flrr
r6:ilnTrl xqlt
* E* ',18348.00

+{r {,i-{irlrfu ,J,,T 0.00

*a' frrP{r

r;q qi"r

EF-"rr€+s+rrlrt

G-{q ,J-d{

Tt{riqiT

;52 ?a ftft a-+1-1 12o2.o0

TII-dH+frTft

q-+qlq ?I{(rfq'r6,rfr{(qr

qi[fir;ITr1 FTtir
mclqqq{q o.oo

reilq d-{( {qtj|.fl afu {in6 o.oo

ffi*q*{rfr<rql o.oo

ar<qlq qq qiq O.Oo

ffi*scirT
qrqGqfi(-)

0.00

0.00

0.00

0.00

18348

0

0.00

5ettftfte+

,ITT4T iT qTq

re fi-ail $rt66rtrqr1
E.E Mussoorie

tq-ff{ F{rfer

+'*+qr< *r< +r <rq

17146.00

Mussoorie Division Offi ce

rr*rq qfzrfil fi-q frR-d qfuenff 3rfrq; qq-6-q qfrcff r s-Fr{rfi 3rft-q;Tr

Tfrrrq!-s qq {!qr{
qte :

t.!-&T +dr rr $rdri t{ Rft r+ q<cq F< t Tqqr !-d{tT{ (Tfi< riv q-( qq{q qi rfrT( q{Er cERT{. 1975) qtr{ qi scr<{q cAir, 2002 ff
rrn-72 1t1 1q + a-<,kr ftc t E{rtt TO Rli<l Rft lv<r vc+ yvlrtr ft{r ffrfr qfrftrr q!-{r t v( ict{r Rrlftir ftcr qr (T!n t r

2.qrfi cqr( Tr Ez ardrq {& &fr {qtn 10 E{R +.( rftqE tTd{ lEi t sF{ ?Tf, c( A qfrr'dc a0 ft{ t r+tc trrr< i.} q'< to rftrr ff qz
qc{ic !-rr<rffr y<.rdq-q tfi Itcrrr g.r{ri i n<i ff ecR t A-{< 4{fr t fst 1.50 sftrr {IfrT <( t Rqq (6'frcr {t{r r

\J

httpsl/ujsbill.uk.gov.in/auth/Onlino_PaymonUbill_detail.aspx?bill_no=2022o/"X4ok21Mu19MUM03M591010808576&cc-id=27&cons-code=MU19M...'ll1

ffiq-

17146
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3g

lalpee Residency Manor

Statement of Water charges Expenses paid to Uttrakhand Jal Sansthan

for the year 2022 - 2023

1 18,908.001 Water bill for the month of April & May 2022

S. No. Particu lars Amount in Rs

1't 8,908.00
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Central Ground Water Authority, Government of India                           

  

CENTRAL GROUND WATER AUTHORITY 

(Constituted under sub-section (3) of section 3 of the Environment (Protection) Act, 1986) 

  

 

 

 

 

 

 

 

Estimation of water requirement for 

drinking and domestic use 

(Source: NBC 2016, BIS) 

 

 

 

 

 

 

 

 

Central Ground Water Authority 

Jam Nagar House, New Delhi 
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Central Ground Water Authority, Government of India                           

  1 

Estimation of Water Requirements for drinking and domestic use 

(Source: National Building Code 2016, BIS) 

 

a) Residential Buildings: 

Accommodations Population  

1 Bedroom dwelling unit 4 

2 Bedroom dwelling unit 5 

3 Bedroom dwelling unit 6 

4 Bedroom dwelling unit and above 7 

 

Notes: 

1) The above figures consider a domestic household including support personnel, 

wherever applicable. 

2) For plotted development, the population may be arrived at after due consideration 

of the expected number and type of domestic household units. 

3) Dwelling unit under EWS category shall have population requirement of 4 and 

studio apartment shall have population requirement of 2. 

As a general rule the following rates per capita per day may be considered for domestic and non-

domestic needs: 

 

a) For communities with populations up to 20,000: 

 

b) For communities with :       100 to 135 lphd  

 population 20,000 to 100,00 together with  

 full flushing system 

 

c) For communities with population:      150 to 200 lphd 

 above 100,000 together with  

 full flushing system 

 

Note—The value of water supply given as 150 to 200 litre per head per day may be reduced to 

135  litre per head per day for houses for Medium Income Group (MIG) and Lowe Income Groups 

(LIG) and Economically Weaker Section of Society (EWS), depending upon prevailing conditions 

and availability of water. 

Out of the 150 to 200 litre per head per day, 45 litre per head per day may be taken for flushing 

requirements and the remaining quantity for other domestic purposes. 

1) Water supply through stand post      : 40 lphd (Min) 

2) Water supply through house service: 

connection 

70 to 100 lphd 

83

282



Central Ground Water Authority, Government of India                           

  2 

Water Requirements for Buildings Other than Residences 

 

 

  

Sl 

No. 

Type of Building Domestic 

litres per 

head/ day 

Flushing  

Litres per 

head/ day 

Total 

Consumption  

Litres per head/ 

day 

1. Factories including canteen 

where bath rooms are 

required to be provided 

30 15 45 

2. Factories including canteen 

where no bath rooms are 

required to be provided 

20 10 30 

3. Hospital (excluding laundry 

and kitchen): 

a) Number of beds not 

exceeding 100 

b) Number of beds 

exceeding 100 

c) Out Patient Department 

(OPD) 

 

 

 

230 

 

 

 

110 

 

 

 

340 

300 150 450 

10 5 15 

4. Nurses’ homes and medical 

quarters 

90 45 135 

5. Hostels 90 45 135 

6. Hotels (up to 3 star) 

excluding laundry, kitchen, 

staff and water bodies 

120 60 180 

7. Hotels (4 star and above) 

excluding laundry, kitchen, 

staff and water bodies 

260 60 320 

8. Offices (including canteen) 25 20 45 

9. Restaurants  and food court 

including water requirement 

for kitchen: 

a)  Restaurants 

b)  Food Court 

 

 

 

55 per seat 

 

 

 

15 per seat 

 

 

 

70 per seat 

25 per seat 10 per seat 35 per seat 

10. Clubhouse 25 20 45 

11. Stadiums 4 6 10 

12. Cinemas, concert halls and 

theatres and multiplex 

5 per seat 10 per seat 15 per seat 

13. Schools/Educational 

institutions: 

a)  Without boarding facilities 

b)  With boarding facilities 

 

 

25 

 

 

20 

 

 

45 

90 45 135 
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Central Ground Water Authority, Government of India                           

  3 

Sl 

No. 

Type of Building Domestic Per 

Day 

Flushing  

Per Day 

Total 

Consumption 

Per Day 

14. Shopping and retail (mall) 

a)  Staff 

 

b)  Visitors 

 

 

25 

 

20 

 

45 

 

5 

 

10 

 

15 

15. Traffic Terminal stations 

a) Airports 

 

40 

 

30 

 

70 

b) Railway stations 

(Junction) with bathing 

facility 

 

40 30 70 

c) Railway stations 

(Junction) without bathing 

facility 

 

30 15 45 

d) Railway stations 

(Intermediate) with bathing 

facility 

 

25 20 45 

e) Railway stations 

(Intermediate) without 

bathing facility 

 

15 10 25 

f) Interstate bus terminals 25 20 45 

g) Intrastate Bus 

Terminals/Metro Stations 
10 5 15 

 

Notes 

1.  For calculating water demand for visitors, consumption of 15 litre per head per day may be 

taken. 

2.  The water demand includes requirement of patients, attendants, visitors and staff. Additional 

water demand for kitchen, laundry and clinical water shall be computed as per actual 

requirements. 

3.  The number of persons shall be determined by average number of passengers handled by 

stations, with due considerations given to the staff and vendors who are using these facilities. 

4.  Consideration should be given for seasonal average peak requirements. 

5.  The hospitals may be categorised as Category A (25 to 50 beds), Category B(51 to 100 

beds), Category C (101 to 300 beds), Category D (301 to 500) and Category E (501 to 750 

beds). 
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1 

Item No. 05  Court No. 1 

BEFORE THE NATIONAL GREEN TRIBUNAL  
PRINCIPAL BENCH, NEW DELHI 

(BY HYBRID MODE) 

Original Application No. 353/2022 
 (I.A. No. 69/2023 & I.A. No. 146/2023) 

Kartik Sharma    Applicant  

Versus 

State of Uttarakhand                 Respondent 

Date of hearing: 21.04.2023 

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON 
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER 
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER 

Respondent(s):  Ms. Sonika, District Magistrate, Dehradun with Mr. Rahul Verma, 

AAG for the State of Uttarakhand 

Mr. S.K. Pattnaik, Member Secretary with Mr. Kaushal Pati 

Gautam, AAG & Ms. Snehpreet Kaur, Advocate for UKPCB 

Mr. Abhijai Singh Panwar, Advocate for Mussoorie Traders & 

Welfare Association (I.A 69 & 146/2023) 

ORDER 

The Issue 

1. Grievance in this application is against unregulated drawal of water 

from Mussoorie Lake, having potential for damage to the lake. The violators 

include Hotel Jaypee Residency, Mussoorie and others. Larger issue is 

permitting number of hotels and visitors beyond the capacity of the 

environment to sustain without stringent enforcement of regulatory regime 

against the sustainable development principle to the detriment of flora and 

fauna in the area.  
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2 

Procedural History 

2. Vide order dated 18.05.2022, the Tribunal considered the 

grievance and observed that unregulated drawal of water from lake could 

affect natural water cycle and environmental functions performed by the 

Lake like recharge of ground water aquifer, protecting habitat of aquatic 

and semi aquatic plants and animals, quality of water etc.  To verify the 

factual position, the Tribunal constituted a joint Committee of CPCB, State 

PCB, District Magistrate, Dehradun and State Wetland Authority and 

required the said Committee to furnish a factual and action taken report 

to this Tribunal. 

3. The matter was further considered on 02.09.2022 in the light of 

report of the joint Committee dated 20.08.2022 to the effect that large 

number of hotels were taking water through tankers from catchment area 

of lake such as water spring near the lake without any regulation. In view 

of adverse impact of such unregulated withdrawal of water on 

environment, the Tribunal directed remedial measures to be overseen by 

the joint Committee of Chairman, Uttarakhand Pay Jal Sansthan with 

nominees of National Wetland Authority, State Wetland Authority, State 

PCB and District Magistrate, Dehradun. Operative part of the said order is 

reproduced below: 

“1&2…xxx…………………………xxx…………………………………xxx 

3. In pursuance of above, the State PCB on behalf of the joint 
Committee has filed its report on 20.08.2022, annexing observations 
during the field visit on July 13-14, 2022. Relevant extracts from the 
report are as follows:- 

“Field visit and observation of the Joint Committee 
During July 13-14, 2022 

A) Status of water resources in Mussoorie during the visit: - 
It was found that the major water resources for the supply 
in the city or lake is natural water springs emanating 
from different points in the hilly area. These water 
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springs are being tapped and supplied by the Jal 
Sansthan to their consumer that is domestic (Urban Area) 
as well as commercial purpose (hotels and other 
commercial activities). As per the discussion had with 
representative of Jal Sansthan Mr. Abhay Bhandari (Asst. 
Engineer), Mr. Abhay Singh Tirthwal(J.E), all the hotels are 
having water connection to fulfill their regular water 
requirements in normal days. The committee has verified some 
of the water bill, which was raised by Jal Sansthan and paid 
by hotels, which are enclosed for reference. (Annexure-1). 

B) As the prime matter of concern of the complainant is 
"Mussoorie Lake" which is manmade and is being developed 
and maintained by the Nagar Palika Parishad, Mussoorie. 
Mussoorie Lake is newly developed picnic spot located at 6 km 
from Mussoorie on Dehradun-Mussoorie Road. The Mussoorie 
Lake get water form natural water spring of the nearby hill, 
which is passing through Dhobi Ghat. The Mussoorie Lake is 
being used as aesthetic scenic beauty as well as amusement 
activities for the children as well as tourists. 

In Dhobi Ghat approximately 50-60 families are 
habituating on the either bank of the water spring in this 
hilly area. All of them are engaged in the washing of 
clothes for commercial purpose. During discussion with 
the people around that they get clothes mostly from the 
hotels/ hospitals. They are not well organized and the 
wastewater generated from washing activities being 
directly discharged into the continuous flowing water 
spring which further goes to different hotel industries, 
commercial establishment and Mussoorie Lake. In the 
upstream of Dhobi Ghat water has been tapped by the Jal 
Sansthan, which they are using for the supplying in the 
urban areas, which includes hotels and other commercial 
activities. The seepage form this point goes downstream 
and used by the washerman, tapping by the tankers and 
rest water goes to Mussoorie Lake and Bhatta fall. 
Detailed flow diagram of water feeding system in 
Mussoorie lake is given as under with relevant 
photographs. 
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Water Feeding System in Mussoorie Lake 

Mussoorie-Dehradun State Highway 

Natural Water Spring 

Passes through Dhobi Ghat & 
Washerman uses water for washing 
clothes for commercial purpose 

Tapped by Jal Sansthan for 
tap water supply to urban 

Tapped water for tanker 
feeding for hotel & other 
commercial establishment 

Excess water Bypass & 
goes to Bhatta Fall 

Mussorie Lake 
Amusement Activities 

Outlet goes to Bhatta Fall

Developed & 
Maintained by 
Nagar Palika 
Parishad, Mussorrie 

 No metering system installed in this water spring. 
 Water extraction is not regulated by any authority 

Seepage

Seepage
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No water extraction point in the Mussoorie Lake has been seen 
by the Joint Committee, which could be the potential use for the 
commercial establishment such as by hotels etc. 

C) Operation and maintenance of the water supply by the Jal 
Sansthan in Mussoorie is being carried out by tapping of 
different natural water springs& extraction of ground water to 
the local urban area, which includes commercial 
establishments. 

D) To ascertain the facts as applicant has raised in their 
grievances that hotels are withdrawing the water from 
Mussoorie Lake to fulfill their requirements, some of the hotels 
which are having more than 100 rooms capacity and operating 
in Mussoorie area has been visited by the Joint Committee to 
see their water management system they have adopted. 

(1)  Hotel The Savoy, Library Bazar Gandhi Chowk Post 
Savoy, Mussoorie, Uttarakhand

 Room Capacity — 110 Rooms (as per the Consent granted 
by UKPCB) 

 Total Water connection from Jal Sansthan — 12 

 Receives approximately 30 KLD (average) of water during 
month of April — May 2022 (Data is based on the April —
May Bill raised by Jal Sasthan) 

 Additional water requirements during the peak periods the 
hotel management take water from the natural water spring 
using water tankers, during night hours (10:00 PM to 5:00 
AM) to avoid traffic congestion. 

 It was informed by the hotel management that during month 
of April—May approximately 56 KLD water they consume 
from the natural water springs which is located on the 
Dehradun-Mussoorie State Highway. 

 The wastewater generated by the different activities by the 
hotel is being treated by the existing Sewage Treatment 
Plant (STP) of 80 KLD Capacity as well as Effluent Treatment 
Plant (ETP) of 10 KLD Capacity. The quality of water outlet 
of these treatment facilities as per the analysis report 
provided by the hotel, complying with the prescribes norms. 

 It was informed that the treated waste water is being used 
for horticulture activities within the premises. 

2) M/s Jaypee Residency Manor Near St Georges Collage, 
Barlowganj, Mussoorie

 Room capacity — 135 number (as per the Consent granted 
by UKPCB) 

 Total Water connection from Jal Sansthan — 02 

 Total water received during April-May, 2022 as per the bill 
raised by the Jal Sansthan —45.6 KLD (Average) 

 Additional water fetch through water tanker — 1.6KLD 
(Average). They are meeting out their additional 
requirement through water tanker, which they fetch 
from the natural water spring near Mussoorie Lake as 
other hotels or commercial establishments practices. 
The collection of additional water is carried out form 
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the natural water springs during night hours 
(10:00pm to 5:00am) as per direction of local 
administration to avoid traffic congestion as the 
water extraction point is on the Dehradun-Mussoorie 
State Highway. 

 Sewage Treatment Plant (STP) for the treatment of the 
Sewage generated in the hotel — 110KLD, Effluent 
Treatment Plant (ETP) for the treatment of laundry- 12KLD 

 As per the analysis report provided by the hotel for the 
treated waste water, which is being used for horticulture 
purpose all the prescribed parameters, were found well in 
the prescribed norms. 

 The Hotel is surrounded by the residential area, it seems 
the treated/untreated waste water is not being discharged 
by the hotel in the surrounding water bodies. In this regard, 
State Pollution Control Board not found any public 
complaint in the recent past. 

 As per available log book with the hotel 35-40 KLD treated 
waste water generated from treatment facility, which is 
being used for horticulture within the premises (approx. 6-
acre area out of 9-acre land). 

During the site visit by the Joint Committee, no clear-cut evidence 
could trace out which can make responsible the hotel for polluting the 
Mussoorie Lake. 

E) As the complainant raised the issue of environmental function 
performed by lake, recharge of ground water aquifer, habited to 
aquatic and semi-aquatic plants and animals and quality of 
water etc. the Joint Committee visited the site and collected 
water samples from different locations of water spring and 
Mussoorie Lake to find out the factual position. These water 
samples are being analysis in Uttarakhand Pollution Control 
Board laboratory. The report and observations will be submitted 
in due course of time. 

F) The detail study of environmental function performed by lake, 
recharge of ground water aquifer, habited to aquatic and semi-
aquatic plants and animals is specialized task and required 
expert/specialized designated organization such as 
Limnologist/Lake Conservation Dept., Ground Water Board etc. 
The specialist of the subject concerned/department of the area 
concerned may be involved/engaged in this investigation to 
ascertain the factual position of Mussoorie Lake in Mussoorie in 
case Hon’ble NGT feel necessary considering the interim report 
submitted by Joint Committee. 

G) As per the information available in Uttarakhand Pollution 
Control Board the total number of hotels is 282 of different 
categories that is Red, Orange and Green, operating in 
Mussoorie. Categorization is made based on the number of 
rooms of hotel being operated. The status of these hotels 
with respect to their regulatory requirement is annexed for 
reference (Annexure No 2).The Uttarakhand Pollution 
Control Board required to have strict vigil over the water 
quality management being practice by hotels to avoid 
deterioration of environmental conditions nearby water 
resources. They also required to prepare an inventory of 
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potential water resources, which are being used for 
commercial purposes, in coordination with Jal Sansthan 
and Urban Local Bodies in this area to ensure sustainable 
water resource management. 

H) Regarding washing activities at commercial level by the 
washerman in Dhobi Ghat, the local urban body required 
to regulate washing activities as per the establish norms 
to avoid further deterioration the water quality of the 
natural water spring, in coordination with Jal Sansthan, 
Wetland development authority & State Pollution Control 
Board.” 

4. We have heard learned counsel for the State PCB and 
considered the matter.  

5. From the report it is seen that apart from water connections from 
the Jal Sansthan, the hotels are taking water through tankers which 
is taken from natural water spring near the Lake. Collection of 
additional water from natural water spring is in night hours.  

6. In view of the report, it is clear that water is being collected from 
springs near the lake which is bound to adversely affect flow of water 
in the lake and downstream. There is no regulation for such drawal 
for commercial use to the detriment of those who depend on spring for 
scarce drinking water. Thus, scarce and precious clean water is being 
unauthorizedly taken from the catchment area of the Lake at the cost 
of the environment as shown by the flow chart report. This situation 
needs to be remedied, particularly when water is not surplus. If such 
drawal of water is not regulated, content of water in the Lake will be 
substantially reduced and downstream water bodies and water 
supply will be obstructed, to the detriment of the environment. Further, 
it needs to be ensured that no wash water from washing of clothes or 
other source of waste water goes into the Lake and contaminates the 
same. The water quality of Lake needs to be monitored at least of 
Class ‘B’ of Primary Water Quality Criteria. 

7. Accordingly, we direct a five member joint Committee to 
be headed by Chairman, Uttarakhand Pay Jal Sansthan with 
nominees of National Wetland Authority, State Wetland 
Authority, State PCB and District Magistrate, Dehradun to 
ensure that drawal of water from the catchment area of the 
Lake is duly regulated. State PCB needs to regulate consents 
only to the extent of availability of water with a commercial 
establishment from water harvesting or recycled waste water 
or water supplied by the Jal Sansthan. No hotel be allowed to 
draw water from springs flowing into the lake without strict 
regulation, considering the extent of availability and priority 
for availability of water for drinking purposes for the 
inhabitants. The State PCB will be the Nodal Agency for coordination 
and compliance. The Committee may ascertain the extent of capacity 
of the Jal Sansthan to supply water for domestic and commercial 
purposes separately. The Committee may also suggest regulatory 
measures to ensure that no unregulated drawal of water takes place 
for commercial purposes from the catchment areas of the Lake. A 
report about compliance status as per above directions as on 
31.10.2022 be furnished by 15.11.2022 by e-mail at judicial-
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ngt@gov.in preferably in the form of searchable PDF/ OCR Support 
PDF and not in the form of Image PDF.”

4. In the light of the above, report dated 09.01.2023 was filed 

which was considered by the Tribunal vide order dated 12.1.2023. It 

was observed that the report failed to show the compliance of order dated 

02.09.2022. Accordingly, the Tribunal directed further effective measures 

to enforce Rule of Law and protection of environment. Operative part of the 

said order is reproduced below:- 

“1to10…xxx…………….………………xxx………………………………xxx 

11. The joint Committee which was constituted to ensure that 
drawl of water from catchment area of Lake is duly regulated 
and UKPCB should regulate consents only to the extent of 
availability of water with commercial establishments from 
water harvesting or recycled waste water or water supply by 
Uttarakhand Jal Sansthan but the said directions have not 
been given any attention either by the joint Committee or 
UKPCB. This attitude and approach on the part of the joint 
Committee and UKPCB cannot be appreciated. Further, the 
Tribunal very categorically said that no hotel be allowed to 
draw water from springs flowing into Lake without strict 
regulation, considering the extent of availability and priority 
for availability of water for drinking purposes for the 
inhabitants.

12.  The Tribunal also directed the Committee to ascertain extent of 
capacity of Jal Sansthan to supply water for domestic and commercial 
purposes separately and to suggest regulatory measures to ensure 
that no unregulated drawl of water takes place for commercial 
purposes from the catchment areas of the Lake. The report 
unfortunately is silent on this aspect and no specific 
directions/observations/provisions/ suggestions have been made by 
the Committee. 

13.  The report, in fact, is incomplete and now, shows 
ineffective compliance of this Tribunal’s order dated 
02.09.2022. Since, drawl of water by private vendors for 
supply thereof for commercial use by the hotels is continuing 
with unregulated, irrespective of the fact that availability of 
drinking water supplied by Uttarakhand Jal Sansthan is not 
sufficient and as much as total demand of water in MLD is 
12.62 and availability of water is only 7.10 MLD. The shortage 
of water is 6.62 MLD and no provision has been shown as to 
how the shortage of water is being met or would be met.  

14.  Obviously, in a wholly unregulated and irrational manner the 
natural resources are being exploited by private persons using the 
natural asset for personal-commercial purposes affecting the 
availability of natural resources to be utilized for the public purpose. 
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Public Trust Doctrine, in fact, in this case is being not complied by the 
Authorities in blatant illegal manner. It is no doubt true that the 
principal of Sustainable Development must be kept in mind which 
included running of hotels but not at the cost of the general people 
with regard to the availability of water for drinking and for domestic 
purposes.  

15. In the fact and circumstances, till proper effective regulatory 
measures are provided by the UKPCB and other Authorities 
including District Magistrate, Dehradun, we hereby direct 
UKPCB and Distract Magistrate, Dehradun to ensure that no 
private vendor draw any water to carry through taker for 
supply for commercial use by the hotels and any violation will 
attract imposition of environmental compensation payable by 
such vendors and users, i.e., hotels.  

16.  In the meantime, we also direct that UKPCB shall take 
steps for determination of compensation for illegal use of 
water drawn from Dhobighat Water Spring by the hotels for 
commercial purposes, list whereof have been submitted as 
Annexure-2 to the report dated 20.08.2022, in accordance with 
law. The compensation shall also be determined against the 
private vendors who have illegally drawn water from the above 
water stream, in accordance with law. 

17.  We further direct that a further detailed effective 
compliance report in terms of the directions given by this 
Tribunal in the order dated 02.09.2022 be placed before this 
Tribunal by means of further compliance and action taken 
report which shall be filed within two months by email at 
judicial-ngt@gov.in preferably in the form of searchable PDF/OCR 
supported PDF and not in the form of Image PDF. Nodal agency will 
be the District Magistrate, Dehradun, Uttarakhand for coordination 
and compliance.”

Report dated 19.4.2023 for today’s consideration 

5. In pursuance of above, report dated 28.03.2023 has been filed 

by the District Magistrate, Dehradun and compliance affidavit dated 

19.04.2023 has been filed by the State PCB. Since State PCB affidavit 

covers the report District Magistrate also, it will suffice to refer to the same.  

6. It is stated that system of extraction of stream water by private 

vendors and hotels through tankers has since been stopped.  For past 

illegal withdrawal of water, the State PCB could not take any action in 

absence of parameters for fixing accountability. Out of 282 hotels, 176 

have been examined for revalidating the consents out of whom 130 are 
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found to be within the limit of water supplied by the Jal Sansthan and 46 

have requirement beyond sanctioned supply.  Meeting has been conducted 

to consider improving the water quality from D category to B category in 

the area of Dhobighat and D category refers to impermissible pollution level 

in water. 

Today’s consideration and finding 

7. We note with regret the failure of the authorities in enforcing the law 

to protect the environment in the area by stopping and regulating 

unsustainable activities and taking action for past violations. This is so 

despite repeated specific observations of the Tribunal vide orders dated 

18.05.2022, 02.09.2022 and 12.01.2023. Rampant illegality of 

unregulated withdrawal of water for commercial purposes to the detriment 

of environment is acknowledged for which there is no remedial measures. 

Least expected from the State Authorities was that violators will be visited 

with monetary compensation on ‘Polluter Pays’ principle for past violations 

apart from considering prosecution and steps will be taken to prevent 

further violations. Surprisingly, the State PCB has stated that it does not 

have powers to enforce Polluter Pays principle or take effective measures. 

It is not aware of scale of compensation in absence of such scale being fixed 

by CPCB. 

8. State authorities appear to be avoiding responsibility in terms of 

public trust doctrine to protect environment and natural resources. As laid 

down by the Hon’ble Supreme Court in Vellore Citizens Welfare Forum v. 

UOI, (1996) 5 SCC 647, ‘Polluter Pays’ principle is to be taken as part of 

domestic law. Under the Water (Prevention and Control of Pollution Act) 

1974, wide statutory functions/duties are entrusted to the State PCB 

which do not exclude invocation of Polluter Pays principle as a part of 

regulatory mechanism for protection and restoration of environment inter 
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alia under sections 33A and 49 of the Water Act.  Faced with the above, 

Member Secretary, State PCB and counsel for the State PCB have assured 

that within two weeks meaningful action will be taken. Following statement 

has been filed on behalf of the State PCB: 

“1. Consolidated Consent & Authorization (CCA) of 46 Hotels (which 
have used excess water compared with supplied water quantity 
by Uttarakhand Jal Sansthan) has been modified immediately to 
the extent of availability of water being supplied by the 
Uttarakhand Jal Sansthan. 

2. Operation of excess rooms in above said 46 Hotels has been 
restricted through above said modified CCA order. Accordingly 
one week notice for closure/sealing of excess rooms in the 
hotel is being issued by UKPCB immediately today itself. 

3.   After one week, the closure/sealing of excess rooms will begin 
with the help of District Administration. 

4. The calculation and imposition of Environmental Compensation 
on above said hotels will be completed within 15 days. 

5.  The water assessment in the remaining 106 hotels out of total 
282 hotels shall be completed within 15 days. The action against 
the hotels, which are using excess water compared with supplied 
water by Uttarakhand Jal Sansthan, shall be initiated 
immediately as outlined in above paras.” 

9. While the principles for scale of compensation are evolving, main 

feature is restoration cost with deterrent element so that violation is not 

an incentive considering the financial capacity of the violator as laid down 

by the Hon’ble Supreme Court inter-alia in M. C. Mehta & Anr. v. Union of 

India (1987) 1 SCC 395, Sterlite Industries (India) Ltd. v. Union of India1 and 

Goel Ganga Developers India Pvt. Ltd. v UOI2. Compensation is for civil 

liability for the past violations and not be a substitute for preventive and 

remedial measures, including closing the illegal activity till compliance and 

initiating criminal proceedings.  

10. It is well known that consumption of water in a hotel in India is on 

an average more than 500 liters per day and price of water is not less than 

8 paise per day by any standard3. In a recent order of this Tribunal dated 

1 (2013) 4 SCC 575
2 (2018) 18 SCC 257
3 http://delhijalboard.nic.in/sites/default/files/All-PDF/Consoludated_Norms_0.pdf
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17.10.2022 in O.A. No. 438/2018, Arti v. CGWA & Ors., issue of 

compensation for illegal withdrawal of ground water was considered and 

compensation on conservative basis was assessed @ Rs. 10,000 per hotel 

room per year, at the rate of Rs. 80 per KL/cubic metre (8 paise per liter), 

taking consumption to be 350 liters per room per day. On that basis, 

interim compensation was fixed @ Rs. 10 lakhs per establishment upto 50 

rooms, Rs. 25 lakhs per establishment for 50-100 rooms and Rs. 50 lakhs 

per establishment having more than 100 rooms. It is reasonable to take 

the figure of 350 liter per room (taking double occupancy per room) which 

is based on estimated assessment of water consumption of 180 liters per 

head in hotels as per “Indian Standard Code of Basic Requirements for 

Water Supply, Drainage and Sanitation”, which is part of Estimation of 

water requirement for drinking and domestic use (Source: NBC 2016, BIS) 

published by Central Ground Water Authority Jam Nagar  House, New 

Delhi4. Period of violation was taken as five years with liberty to the 

violators to give actual data if scale of compensation was disputed. Since 

above rate was applied for plain area of UP i.e. Ghaziabad, considering 

higher rate of hotel rooms in Mussoorie and scarcity of water in hills, it 

may be reasonable to take the rate at double. Thus, rate of compensation 

can be atleast @ Rs. 10 lakhs per establishment having 10 – 25 rooms, Rs. 

25 lakhs per establishment having 25 – 50 rooms and Rs. 50 lakhs for per 

establishment having more than 50 rooms. For continuing violations, scale 

can go up. These can be broad parameters on which compensation can be 

assessed and recovered under regulatory regime, following summary 

process compliant with natural justice by sending notice by email or public 

notice to consider viewpoint of an affected party. If no objection is filed 

within one week of public notice by the PCB, the amount may be liable to 

4 https://cgwa-noc.gov.in/landingpage/Guidlines/NBC2016WatRequirement.pdf 
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be deposited with the State PCB to be utilized for restoration measures as 

per District Environment Plan. Failure to pay can result in closure till 

payment.  

11. We have already heard learned Counsel for the affected parties in IA 

No. 69/2023, filed by Mussoorie Traders & Welfare Association which 

claims to represent private traders, shop owners, vendors, and other small 

businesses. The application mentions that there are 322 registered Hotels, 

245 homestays, 1100 shops and restaurants and about 400 street vendors 

who are reliant on natural water resources for meeting their daily demand 

for water as the Uttarakhand Pay Jal Sansthan is only able to meet the 

demand for 7.10 MLD to its 5600 water connections and faces a shortfall 

in supply of about 6.62 MLD, as per the report of the Joint Committee 

dated 28.11.2022. It is thus patent that unaccounted violations are 

continuing and commercial activities have been allowed beyond capacity 

of the area. Result is damage to the flora and fauna. This is bound to lead 

to water scarcity and deprive common man to access to potable water and 

pollution due to generation of waste beyond capacity to treat. We find no 

merit in the contentions of the Association that no action should be taken 

for illegal drawal of water.  

12. Hotels/ resorts and other establishments are having water supply 

from the State Pay Jal Sansthan for some quantity but since such quantity 

is inadequate, additional/ excess requirement of water is taken through 

tankers in unauthorized manner. There is no clear account for extent of 

such illegal drawal. Hotels are consented under the Water Act and are 

required to have individual or cluster STP but commercial activity cannot 

be allowed without arrangement for treatment of waste as appears to be 

happening at the cost of public interest. Hotels/ resorts must be required 

to provide STPs (with modular designs or otherwise) and retrofitted 
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disinfection system without which their operations are illegal. Such 

unsatisfactory state of affairs needs to be remedied on war footing with 

involvement of higher authorities in the interest of good governance and 

environment protection. 

Need to Control and regulate commercial and construction activities 
beyond Carrying capacity of the area  

13. Sustainable development principle is required to be applied by this 

Tribunal under Section 20 read with Section 15 of the NGT Act. The same 

has been read as part of right to life under Article 21 by the Hon’ble 

Supreme Court in Vellore Citizens Welfare Forum v. UOI, (1996) 5 SCC 647. 

Under the said principle, extent of constructions and other activities in 

fragile hills cannot be beyond assessed carrying capacity in terms of air, 

water and land so that flora and fauna can be protected. Unregulated and 

uncontrolled constructions in fragile areas result in earthquake, 

destruction of habitats and ecology.  

14. In the context of Mussoorie, the matter has been considered by the 

Tribunal vide order dated 31.01.2023 in OA No. 51/2023, In re: News item 

published in The Tribune dated 16.01.2023 titled “Joshimath disaster a 

warning for Mussoorie”, in the presence of Counsel for the State of 

Uttarakhand and ADM (Administration), Dehradun in the light of report of 

seepage and land subsidence of road at Mussoorie showing potential for 

disaster. The Tribunal referred to carrying capacity study of some other 

similarly placed hill stations such as Shimla, Kasauli, Manali, McLeod 

Ganj in Himachal Pradesh and directions of the Tribunal to control the 

extent of constructions and other activities on sustainable development 

principle. The Tribunal observed that while tourism may be important, 

waste generated on account of such activities has to be scientifically 

handled and to the extent such infrastructure does not exists or deficient, 

the tourism will have to be controlled. The Tribunal accordingly directed 
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carrying capacity study of Mussoorie. Operative part of the said order is 

reproduced below: 

9. In above background, study of carrying capacity of eco-sensitive 
areas in Himalayan regions in holistic manner appears to be 
imperative for protection of environment. Without undermining need 
for study in all eco sensitive areas as already directed, we direct 
specific study for Mussoorie  in the light of apprehensions expressed 
in above media report. Such study may cover as to how much 
constructions can be allowed and with what safeguards, what 
safeguards be used for existing buildings and all other relevant and 
associated aspects including vehicular traffic, sanitation 
management, maintaining ecological integrity in terms of soil stability 
and flora/fauna. For this purpose, we constitute a nine member joint 
Committee to be headed by Chief Secretary, Uttarakhand. Other 
members will be Wadia Institute of Himalayan Geology Dehradun, 
Govind Ballabh Pant National Institute of Himalaya and 
Environment, National Institute of Hydrology (NIH), Roorkee, Prof. J.S 
Rawat, Kumaon University, Almora, Space Application Centre, 
Ahmadabad National Institute of Rock Mechanics, Bangalore, CPCB 
and ACS Environment, Uttarkhand who will act as nodal agency for 
coordination and compliance. ACS, Environment will provide for 
travel and logistics for members to the extent necessary. Meetings 
may be held online or offline as may be necessary except for visit to 
the site. The Committee may suggest remedial measures to prevent 
environmental damage in the light of carrying capacity, hydro-
geology studies, geo-morphological studies and also covering other 
allied and incidental issues. The Committee will be at liberty to take 
assistance from any other expert/institution. The Committee may 
meet within two weeks and complete its studies within two months. 
It may furnish its report by e-mail at judicial-ngt@gov.in preferably in 
the form of searchable PDF/ OCR Support PDF and not in the form of 
Image PDF on or before April 30, 2023. The Committee will be free to 
interact with the stakeholders including the inhabitants/members of 
civil societies. The Committee may also consider the concerns in the 
media report. It will be open to the Chief Secretary, Uttarakhand to 
take preventive and remedial measures found necessary in the light 
of the media report otherwise.”  

15. In the light of above, the authorities in the State of Uttarakhand need 

to take remedial measures to control and regulate commercial and 

construction activities in the area, including illegal withdrawal of potable 

water and waste management by commercial establishments for protecting 

environment and public health, fixing liability for past violations and 

preventing continuing violations. Review may be undertaken at the level of 

Chief Secretary, Uttarakhand with all other concerned departments and 

remedial action planned and executed within two months from today. An 
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action taken report filed to this Tribunal before the next date by e-mail 

at judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR 

Support PDF and not in the form of Image PDF.  

List for further consideration on 26.07.2023. 

A copy of this order be forwarded to Chief Secretary, Uttarakhand by 

e-mail for compliance.     

Adarsh Kumar Goel, CP 

Sudhir Agarwal, JM 

Dr. A. Senthil Vel, EM 

April 21, 2023  
Original Application No. 353/2022 
(I.A. No. 69/2023 & I.A. No. 146/2023) 
A + DV 
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